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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
RULLETIN PART-II

(General information relating to Legislative
and other matters)

Thursday, August 20, 1298/Shravana 29, 1920 (Saka) |\
No.41g
Nomination of Membher to the

Delhi Boar~ of Homoeopathic
System of Medicines.

As per provision of section 3(e) of Delhi Board
of Homoeopathiec (Amendment) Act, 1996, Hon'ble Speaker,
Delhi Vidhan Sabha has been pleased to nominate Shri
Saheb  Singh Chauhan, MLA on the Delhi Board of
Homoeopathic System of Medicines.
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